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Companies: Pursuit of Profit {1

PUBLIC ANNOUNCEMENT

[Under Requtation 6 of the Insolvency and Bankruptcy Board of India

(Insolvency Resoluticn Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF

COSMOPOLIS INTERIORS PRIVATE LIMITED

RELEVANT PARTICULARS

1. |Name of Corporate Debtor

COSMOPOLIS INTERIORS PRIVATE LIMITED

2 |Date o incarporasion of Corporate Debtor (16012012
3 Autrity under which Carporate Debior is Repﬁmof(:mm Jm;u
__[incorparated | mgsiered ) o -
6 Comom identty No. / Limeed bawy U45201RJ2012PTCO37603
memrmsonmotc«mm
Regd. Office: Piot No 8-1728, C-Block, Ground Floor
p«mwmasny)dcmmoeuw SOC Gatiwary, Kafidas Marg, Banigark, Jagur,
Rajasthan- 302016
& lnsem commencement 43 in 13.08.2024
Corporale Deblor
T Ewwmledwmoliwvenq 03.02.2025 (150t day from he Insolvercy
ES0ULON (E0Cess commencement date |.2.08.08 2024)
& |Nama and Registration number of fe Sourabh Malpani

insohwency professional acting a5 Intesim
Resoludon Professionsd

Reg. No.: IBRNIPADO1P-£01265/2018-201512047
AFA Valid Upto : 03.12.2024

Address & emal of the nterim resaluton
professiond, as regisiered with the board

|Addess andemai lobe usedfor

Add.: Guru Kripa Piot No. 93, Neekanth Colony,
Quasns Road, Jaipwr, Rajssihan-302021
Email : mabengpr@gmai com

| Add.: Guru Kepa Piot No. 93 Neskenth Colory,

COTESpONGENCE With the tedm Queens Read, Jaipur, Raiastran-302021
Reschuon Professional Emsil : crp.cosmopolis@gmail com
1, |Last dale kor submission of dams 27.08.2024 { 14th day from the date of appontment of
| RPie. 13.082004)
12.|Classes of crediars, if anmy, under dause () (NA
of sub-action (5] of saction 21, ascertzired
by tha inlesim Resoluson Professional
13.|Names ¢f insalvercy professorals idenifed| NA
to act as authodsed representatve of
inacissi{free names reach dass)

|(3) Relzvant forms and
Detals of auhozed representatives
ars avallzbla st

(3] Web Ink: hitpsaiwww.bbi govinfhome/dowrioads
(b} Nol Appicable

Notice is hereby ghven hat tha Hon'bie Naticnal Company Law Trizunal, Jsipur Bench has ordered the
commencament of 3 corparate insolvency resalution process of Cosmopolis Interiors Private Limited
on 13th August 2024,
The creditors of Cosmopolis Interiors Private Limsited, are hereby cafled upon to sebmi ther clzims
with peoof on o bfore 27.08.2024 10 the intenm resalution professiona st the addrass mentioned agzinst
entryMo. 10.
The firendial creditors shal submi ther cizims with proof by electronic mezns only. Al other credions may
submithe daims with proofin parson, by post o by elecronic means.
Submission of false or misleading proofs of claim shal attract penalties, Sd-
Sourabh Malpani
Intenm Resolution Professional for Cosmopolis Interiors Private Limited
Regn. No.: ISBINIPA-0O1AP-PO1265/2018-2019/12047
Authorisation of Assignment (AFA): AAT/ 12047/020031224/106455

Date : 15.08.2024
Place: Jaipur

P Reg. Yo 182112A-001/3P-PO1265/2018-16/12047
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For RAﬂl? MALPANE
.
INSOLVENCY PROFESSIONAL
TP Req. No. 1B2112A-001/3P-PO2265/2018-15/12047



